D. G. (Min.
Edu. and Youth Services)

@ugwa ag § f5 aam s
o F@Ee & 9w, A7 fE w6
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wa ag afes arara gargy anfE aw
qUH a5 |

el a7z & fe oz gfaafed,
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FHFA, IR aTEAE WA F w170
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18.32 bhrs.

HALF-AN-HOUR DISCUSSION

Use or NucLEAR ENGINEERING TECH-
NOLOGY FOR PEACEFUL PURPOSES

SHRI SAMAR GUHA (Contai) : Sir, the
Atomic Energy Ministry is headed by the
Prime Minister, a gracious lady who does not
believe in any kind of purdah system. But,
surprisingly, she is pursuing a policy of a
purdah lady in respect of the atomic policy of
India.

I tried during the last three years through
a number of questions to get some informations
on the development of atomic science in our
country and also production in our nuclear
fuels in our reactor. I asked a question how
much plutonium is produced, a bi-product in
our nuclear reactor, and how much heavy
water is produced by our Nangal project.
The reply given every time was that it is
in the interest of the nation, it is in the
national interest, not to disclose these facts,
Those facts which are denied to this Parlia-
ment and to these members are not secret to
the foreign countries, Firstly, as regards those
foreign countries which supply nuclear fuel
and also nuclear reactor technology, our
government is bound under the agreement to
furnish them with these informations, Not only
that, I asked a question whether it is not a
fact that even if we try to suppress or withhold
facts from the Parliament, just by a little bit of
calculation the foreign makers and suppliers
of our reactor can have important facts about
the productive capacity of the bi-product of
plutonium by our reactor. Again, about heavy
water, even though facts were denied to this
Parliament, all those facts appeared in the
foreign papers wherein they stated that India
annually produced 14.6 tonnes of heavy water
of which 6 tonnes are used for consumption in
this country and the rest are exported to
Belgium and Canada. In reply to my ques-
tions, the government agreed and said :

“It is also possible for such parties’’—that
means, the foreign countrics—

“to arrive at an estimate in this regard"—

. that means, production of plutonium and
other by-products and heavy water.
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‘However, it is not in the national interest
to give publicity to such information.’

Sir, what is in the national interest and not
—is a matter of dispute. What the Gowvern-
ment may ider as a of national
interest, the Opposition—even the other Mem-
bers of her own party—may not consider that
to be in the interest of the nation. On the
contrary it is in the interests of nation that this
Parliament should be furnished with all the
facts, data and informations in regard to the
development of atomic energy in our country
so that they can arrive at a concusion in
regard to the future policy and projects that
our country will undertake in regard to atomic
energy. g

Sir, in the consultative committee for
Atomic Energy when I told the Government,
what informations you have denied to the
Members of Parliament are all known to the
foreign countries, immediately the reply of the
Prime Minister was: “we do not want to
give an official seal to this data and informa-
tion.” Sir, I desisted that day and even today
I desist to use strong words about this attitu-
de of the Government. But I would say that
if Government wants to deny this Parliament
the right to Have all informations, data and
facts and other things in regard to atomic
development, then they should legislate an
Act. Only by that Act they can prevent or
debar a Member of Parliament from his legiti-
mate right to have information from the
Government in regard to nuclear development
in our country.

Sir, I had sent to the Government more
than a dozen questions in different forms to
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technology as to develop Indian capa-
city for nuclear engineering ;

(b) whether it is a fact that unless our
scientists are allowed to have experi-
mentil knowledge about mass fission
technology it will not be possible for
them to acquire practical knowledge
about the nuclear fusion technology in
the future for harnessing thermo-nuclear
energy ; and

(c) ifso, the stand taken by the Govern-
ment in this direction for developing
nuclear and thermonuclear blast
technology in our country.

The answer was ?

(a

to (c). Our atomic scientists are engaged
in th ical and experi l work
needed for development of entire range
of peaceful use of atomic energy in the
context of our economic development
and consistent with our objective. The
Atomic Energy Commission keeps itself
abreast of the latest technological deve-
lopment.

Sir, bere you should note two words : (a)
that our atomic scientists arc engaged in
experimental work and (b) that they are
abreast of all the latest development in regard
to nuclear technology.

What does it mean ? Does it mean that our
atomic scientists have already conducted or
have plans to conduct experiments in nuclear
blast technology ? If not, why is this answer
that our scientists are engaged in experimental
work ? This creates a suspicion and an enig-
matic impression in the mind of the world
powers and alsoa false hope in the minds of

have inft ions as to whether our st
Bave theoretical as well as practical knowledge
in regard to nuclear blast technology. Do you
know what the answer was? That is very
interesting. I shall read the whole question

and answer also :

Will the Prime Minister be pleased to state 3
(a) whether the atomic scientists of
India will be allowed to acquire experi-
mental knowledge about nuclear blast

the people of our country that our scicntists

have already conducted experimental work in
nuclear blast technology.

I am very glad that in this reply, perhaps
inadvertently and unconsciously, they have
used the sentence :—

“Qur scientists are engaged in the develop-
ment of the entire range of peaceful use
of atomic energy.”
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Please note the words “entire range of
peaceful use of atomic energy”.

Today I am mot advocating for making a
nuclear weapon.

SOME HON. MEMBERS : why ?

SHRI SAMAR GUHA : My whole ap-
proach is to develop nuclear enginecring tech-
nology.

SHRI KANWAR LAL GUPTA (Delhi
Sadar) : Is there some understanding with the
Prime Minister ?,

SHRI SAMAR GUHA: You
knowledge.

have mno

What is the cotire range of peaceful utilisa~
tion of atomic energy ? It is, firstly, the use of
radioactive isotopes for medical purposes, for
preservation of food, for industrial and other
purposes ; sccondly, the utilisation of nuclear
energy for development of nuclear power plants
for electricity ; and, thirdly, the development
of nuclear enginecring.

What is the purpose of nuclear engineering ?
It is to convert the desert into fertile land, to
change the course of rivers for flood comtrol
purposes, to create roads in mountainous arcas,
tunnel in rocky areas and for many other pur-
poses. Nuclear energy can be used for effective
engineering purposcs. In our country every
year more than Rs, 700 crores worth of ondi-
nary dynamite is used for blast purposes. If
nuclear engineering is allowed a full play in
our country to develop, this blasting work can
be conducted at a much cheaper rate.

When I wanted to know whether Russia,
America and other nuc.]urpmven, after sign-
ing the treaty for t ing pons or
non-proliferation of nuclear weapons, were
conducting underground nuclear tests, it has
been stated that up till now the Soviet Union
has undertaken 58 underground tests and the
USA 141 underground tests. I do not want to
add the figures for UK, France and China.
But there is one significant sentence here. Our
Government admits that out of these, “20 were
reported to have been for peaceful and scienti-
fic purposes”
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In the USA there are two projects—Project
Gnome and Project Ploughshare—which are
being conducted by the USA only for the
purpose of developing the technology of nuclear
engineering. Not only that, even in the treaty
on non-proliferation of nuclear weapons there
is one clause in which it has been agreed that
if any country outtide these nuclear powers
wanted to use nuclear devices for peaceful
purposes, it will be made available to that
country.

If it is so, what does it mean? The nuclear
non-proliferation treaty or the nuclear ban
treaty—neither of them—does prevent India to
develop the technology of nuclear engineering.
Not ‘only so, if it is the commitment of our
Government to use huclear energy for peaceful
purposes, if thatis the p::ili,cyof the Govern-
ment, what prevents the Government to deve-
lop the technology of nuclear engineering ?

Not only the Government, perhaps, inadver-
tently committed to this policy of developing
technology of nuclear engineering, but even
Shastriji, as back as in 1964, while replying to
a debate raised in this House, not only support-
ed but he said that our Atomic Energy Com-
mission was already seized of the problem and
they were developing nuclear engineering
technology. I want to quote what Shastriji
said, when as a Government policy, he com-
mitted himself to this House. This is what he
said it was in Hindi; I quote :

‘g sifae, g0 OF TEEnE & @
g mAard Fw gH A aAl g,
Tga a1 ofwar, ww #@ifwg, ¥ o
FET ¢ 7218 F Ear g, fedvoiz a9
¥ fag g Su®1 QWA ST AT
ga% fau st gw feaa fearsfaw
#1 oifes =1 Jgrad, at 9% 2@ ;Y Ay
giar 1 ot A g ) A
Eifas oAt A garr 99 &
AT W 8§ g aXF  TEE
feeraiz AT fasra qgar sar g1”

, Thisis the commitment of another Prime
Minister in this House that, for making a
tunnel, for the development of a wide area,
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this nuclear device should be used, and it will
be for the benefit of the country and for the
world asa whole. He has committed this
House and this Government to the position
that our Atomic Energy Commission is not
only seized of the problem but they are already
working on it. Ifit is so, our Government is
allo committed to use nuclear enecrgy for
peaceful purposes.

I want to ask the Prime Minister : Can not
the development of nuclear engineering be
used for peaceful purpose, as done in other
countries? As I have already said, U.S. A.,
Russia and other countries have ~developed
puclear energy, nuclear blast technology for
development of theiy own countries. If itis
the purpose of the Government to have nuclear
encrgy for peaceful purposes, what prevents
the Government to develop nuclear engincering
in our country ?

The Government says that they are bound
by an agreement with the foreign supplicrs of
nuclear fuel and nuclear reactor. Yes. Why
will we be bound, and for what purposes, not
to use nuclear energy for making nuclear
weapons. In this debate, I am not raising
the point that our Atomic Energy Commission
should immediately go to make nuclear weapons,
But ncither the ir ional ag nor
the international convention, nor the nuclear
weapons ban-treaty, nor the non-proliferation
treaty,—none of the international commitments
or international treaties, or our commitment to
any international treaties, debars us from deve-
loping the nucl engi ing technology in
our country,

Now, the ultimate question, ifit is notaginst
the policy of the Government to which it is com-
mitted, is : are we capable of undetaking nuclear
blast technology ? Are we capable of blasting
nuclear devices ? T would say with all the sense
of responsibility and with all knowledge that I
had gathered after visiting Trombay and other
arcas of activitics of the Atomic Energy Commi-
ssion that we have nuclear fuel, we have
nucleartechnology, we have the techniques and.
we have the components and all the necessary
other regirements for undertaking experiment
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in blasting of nuclear devices. It is only the
question of decision of the Governmeat. The
Government has created an impression—I have
already used “the expression enigmatic impres-
sion—inside and outside the country that our
nuclear scientists are abreast of even experi-
mental devices and experimental knowledge of
blasting nuclear devices, Then, what does stand
in the way ? I want to know. This House has
aright to know as to what stands in the way of
the Government not allowing our scicntists to
declare nuclear blast engineering and to make
experiments with nuclear devices, That answer
the Government owe to this House and the
country. Unless the Government is reluctant
for any other purpose, according to their policy
according to their commitment, according to the
necessity of the country and according to the
capability of our Atomic Energy Commission,
we are capable of developing nuclear engineer-
ing technology in our country. I want to know
from the Government as to what stands in the
way of not allowing our scientists to undertake
practical knowledge of nuclear blast technology.

SHRI RANJEET SINGH (Khalilabad) : If
Government  stands in the way, blast the
Government. No violence is meant.

THE PRIME MINISTER, MINISTER OF
FINANCE, MINISTER OF ATOMIC
ENERGY AND MINISTER OF PLANNING
(SHRIMATI INDIRA GANDHI): The hon.
Member has shown fairly great interest in the
subject and very persistently so for quite some
time. As he has mentioned, he has raised this
subject in other forms also, However, it is
after some time that he is coming back to the
engineering side of it. Normally his demand
has been for the manufacture of an atom bomb.

IfI may skip the long introduction, the
main question he has asked is why we are
preventing the Atomic Energy Commission
from going in for ouclear blasting and for
using nuclear energy for engincering ; why are
we opposed to it ? Now, Sir, we are not at all
opposed to the use of nuclear energy for peace-
full purposes when a meaningful application
onmere economic significance is identified. This
was an important part in our opposition to the
Nuclear Non-Proliferation Treaty.
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The hon. Member has mentioned about some
of the experiments which have taken place in
USA. We know that such blasts and experi-
ments have also taken place in the Soviet Union
and perhaps few in France also. Although this
wording seems to irritate the hon. Member I
must say again that our scientists have tried
their best to keep themselves informed of these
developments and they are in the picture so
far as this matter is concerned. At the present
moment the peaceful use of nuclear explosives
and detonators is very much in the develop-
mental stage and a practical technology of
economic value based on such uses has not yet
emerged. In other words the nuclear detonator
as a substitute for TNT is not yet on the
market as a ial proposition, as there
are many complicated problems connected
with this development which are yet to be
solved.

SHRI SAMAR GUHA : The most com-
plicated problem is the decision of the Govern-
ment.

SHRIMATI INDIRA GANDHI: If the
hon. Member is reading the magazines and
papers which come from other countries he
would have noticed that the one thing which is
greatly occupying the minds of people in the
West is concermed with the changes in the
environment which any scientific experiment
can bring about : for instance, the effects on
the environment as a result of residual radio-
activity. In an underground explosion there is
always the danger of the contamination of
ground-water, For many years many things
were being donein all these countries which
we all looked up to as advanced technology, of
advanced country, but today these very things
are being looked at with new eyes. We see how,
although they have led to progress in some
directions, at the same time such actions have
done great harm in other directions_as well as
this matter is occupying great deal of energy,
money and the attention of the public. Ob-
viously they now consider these ill-effects to be
quite serious for the population.

As I said, apart from the uncertainly regard-
ing the amount of radio-activity, such explo-
sions would also cause serious ecological
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changes which will be far more significant in
the long run.,

SHRI SAMAR GUHA : The clean devices
of atomic explosions arc there and there is no
radio-activity falling out ; they have developed
this system in U. S. A. and Russia,

SHRIMATI INDIRA GANDHI: There
is such a thing as a clean blast, but, as I said
earlier, in all these countries this is still in the
experimental stage, We are in touch with
developments, in the sense that our scientists
have attended the meeting, they have gone to
the sites before the explosion took place, they
have been explained the whole thing, they have
sccn the place after the blast—that is what we
mean by saying that we are fully in touch.
Yet, for a country like India, whether such
experiments at this stage are economically feasi-
ble and whether they can give results which are
commensurate with the expense, is a matter for
consideration. As I said, should we feel that
this is necessary for any particular project, we
would not hesitate to do it, but we must see the
problem from all aspects. As Professor Samar
Guha has himself pointed out, we are going
abead in many directions. He mentioned food
preservation, medicines, agriculture, etc. There
is also the use of isotopes for studying the silt
in the harbour and many other such things.

SHRI SAMAR GUHA : I am proud of
our atomic scientists; but unfortunately you
are not allowing them to go ahead.

SHRIMATI INDIRA GANDHI: I can
assure the hon. Member that we are not stop=
ping scientists, They are in no way being stops
ped from making experiments. They are today
engaged in gathering greater knowledge in all
directions so that when it is necessary to take
up any project we will be fully ready with the
knowledge and experience. They are the peo-
ple who will decide; in consultation with us,
what is the right place, what is the right pro
ject for using such technology and in what
ways it will be more useful ? Whether India
can start now when even in other countries
which are so much more advanced in this tech-

%hology, the matter is still at an experimental
stage, whether it helps us at this moment to do
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some experimentation, is a matter which has to
be considered.

19 hrs.

I think the hon. Member Dr. Guha raised
another point with which he was very much
concerned. That was with regard to our with-
holding information. We have never withheld
any information from the House which can be
given to the House. For instance, in reply to
an carlier question, we have given information
regarding the amount of heavy water. I think
it was Dr. Guha's question.

SHRI SAMAR GUHA : I have given the
figures which you deny.

SHRIMATI INDIRA GANDHI : I think
we said that the Nangal Plant produces about
14 tonnes of heavy water per year. But regarding
some other information, we did feel that it was
mot useful to give to the House,

As the hon. Member knows, there are many
items of information which are guecssed at by
other countrics. And there are some items of
information which are known to some people.
But, there is no reason why this information
should be made available to all countries pub-
licly.

Some matters may come up when we are
discussing defence or other such matters. I am
sure the House will appreciate that it is onc
thing for people to guess at information, and it
is another thing for authoritative information
being given by Government. People can always
gues a certain figures, I do not think the hon.
Member has asked anything clse.

I have just mentioned some of the problems
connected with the development of this techno-
logy—one about the effect on the environment,
the contamination and so on, and the other
about the actual usefulness of exploiting ores of
indigenous origin by creating cavitics from such
blasts and reaching the ores. Reaching in Situ
type of ore it economically feasible, but this
may not be necessarily suitable for all types of
ores and specially the types which we have in
India.
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FAR{FT F A F v 9N gwW afx
@ qgt e | awd ¥ zara ¥
HTHET FW AL X ATAT FIE E /TG FY
it @ #1 39 #T faar & 0 g AR
FAOF F fgg FW § g7 Mo A
grm

awiafa wgRg, Fgwefeq &AL A
ifer g€ ot 1 a3 fedt TR Far
gan ai f& 19 7@ AFTT FT ORI
741 AEE T & | WOATE WigT A =T
fear a1 fF 299 9 fawawewEfen 6
ST HYX IaFT AdraAr ag g F gd
a1 39 BT £ &, A8 W A& e
faga gfaas ¥ o s qeaeE
T o a1 491 A8 AT 5 fgar s
2 =% 3aT ¥ og v ot fs fam-
gzreEfen 1 ol | 5 SF Fr -
ssteefen & T = g wEfAw
AT T ITTT § 1 TaH T F AW A
faaifedl, 3o &1 fedia, 3@ & wAY-
fas groa 1 (shgaw fedmmiz anfz
w o &1 fraseefen = am



85

& T & 1o A o gEmarT Al e
e g g g ? gg W o @ g
& 1 Zo uFo To TF 1T & A1 & vEE-
Ifcie T @ & | IgH T CAEGEA ATH
FIC T &Y @ & fras swe oww
qrEz §, odl § 1 TOEF FAT ¥ TH-

iz T @ & |—when kerosene under
the sea is subjected to the intense heat of
nuclear explosion, it converts to oil.

agt qg 1 qaaafaiE 8 @ ¢

building, canals and tunnels, extracting
copper, building underground reservoin,
release of gases from right rocks.

wag & # I F ¥ FsTRE
AT A9 & Iy wwadfedz &iw g1 ww
@t & wgar § e fafew &= &1 o1 f-
g § 39 § S &F TF ATAAT | AT FH
gt QT &7 aw wwmA §

gt qmarmar @ frgw za ¥ &)
Ffe wrf N Yfaaar a@T Araer g9
T aieT AET & W T F o H

¥ waTer YT § | EAT AT AT {
f o faaa & fezfafdma & oYt sar
arq fefama & f& dega @i & fag
faar g= fgd, faaar wraaaT s
¢, SEE sqTET FT AT HIT g TET
frar sroar ? gad fegesizeedfen =t
1€ qra 480 § 1| IAFT AT Fawar @Y
el 9ifgd | 7T @ AN |/ T 98-
feramrq ezl 1 ? g% Ul ¥
e THTC #Y AT 47 Q¥ @G w0 ?

FAT AT TF TFAGE § HT FAET TG
w1 7g ¥ f5 qarfes oAl & drage
g AR A ww § 7 e frd

Nuclsar Technology CHATITRA 90, 1892 (SAKA)

Jor Peaceful Purpases 386
Hiwr § s7% aga av fomr gardy s
¢ Sa% aga o fFa-fs i 9% uwm-
ifdie sen aifgd, sHE ga&r @
amy | & ag) Fgar f& ofemwer aw
Ta1d 5 wgf a% 5@ @7 ¥ gan feddo-
Hefrar &) afem @ vt § ow
HALT AT aqAIGgA ?

giumg £ aag ¥ ¥R AW F
THTT T Awg A, W IT T 9w w@r Y,
Frar & Y A ggw F fear o,
gusr fezdr & faerr faear mar @0
FAFT gET ATQAT ! AIAT H1ZA 1 @Y
T g1 1963-64 &1 T IEE QU
firar @ % ? g@ 9w & aisfee W
Y g SIS W wear @1, 9Ae oy
fazar snoan ?

% ag ot s wrgar § v owmron
am-mfastaT D §, 3T g% qga ar
wfesiwr § fr drage go & fag 1 i
mﬁﬂﬂ"ﬂ‘l“ﬂt.?ﬂ 9T H{IT 9154
gl w4, ¥ g AT A (79 F ?

SHRI B, K. DASCHOWDHURY (Cooch-
Behar) : We have had an interesting discussion
on atomic energy and nuclear power and its
peaceful uses. At the same time, the reply
given by Madam Prime Minister is also not
very satisfactory.

It has been clearly stated that Government
are not putting any impediment in the way of
better progress of research of the scientists. I
would request Government to go through the
budget allocations for the last few years.Without
having any comparison, we can say that even
Pakistan, our neighbour, has started two big
projects for extraction of nuclear power and its
development. One is already done near Karachi
with Canadian help. Very recently another
was sct up in Dacca, in Rupur, under Belgian

experts. For the onc in Rupur, they have a
scheme costing nearly 70 million dollars.
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Considering this, what is the amount budget-
ed even in the current year's budget for research
and development ?

It is only Ra. 50 to Ra. 55 lakhs more than
last year. Comparatively the national budget
of Pakistan is only a little more than 40 per
cent of ours, but they arespending more money
on this nuclear development. Therefore, I
‘would like to draw the attention of the Prime
Minister to the inadequacy of the provision
and would like to know if she is going to in-
crease this fund for the development of nuclear
power for peaceful purposes.

. Secondly, the projects that we have got  are
only in thenonh-w::nr.-mwtnfom country
and in Madras. The eastern part is completely
neglected. Why should not there be such a
project there? Though we have not yet got
uranium, it is possible to develop nuclear
energy from thorium by certain processes
according to scientists. We have enough thorium
in the country.

There are two principles in the develop

of nuclear energy, the principle of fission and
the principle of fusion. Till now the acientists
and engineers have been harnessing the princi=
ple of fission and now the developing countries
are making rescarch into fusion. I would like
to know from the Prime Minister whether our
scientists are being authorised to do research in
fusion so that there may be a pew bumst of
power.

st TTEETe AveRt (qEAr) : Funfy
#grT, g afe 5 mfagel s
&t gardr s Aifs &, 39S swA F @
FTF g T FLIEE

fagre & fazygm for & smger &
gian mea €1 o @ ArswAaH
IEFLFAT T F1 IgF W HE geifas
oz a9 FY qreAT § a1 7@ ?

. s v s fager s ¥ fag
gfera qeaeta ¥ AT I @ §
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T ¥ & FA F1 fawre @l g )
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¢ f5 fer-fea diega § 3 qeatfdz g
@ & AR gw a3 ¥ faadt swfo g€ 80

T GIHIT A H1 fgarq s § fv
=gfea< qasff #1 Fg # 5gw 30 § w=-
frzfads feat a3 amawft, T & V@[T
#2 g1 §@-ang AAF & Feadr 9w ag
ot ?

gf¥ag gasi & gRga gfax F
for st Yxeq ar TgATAST O, w
FIEEHAT 9% 7T IgAT A< qafaw F
faq feas s fear @1 gar g ; afe
wHskfEsd &, arasa e § 7

ore AT A7 ot wzifas akfery
aga a7l ¥ fggraT & AT A @A
T I aifeg fgrgena ® a3 &
wr§ w19 § ar 7@ ?

Tt & fagre & @ 1 A I
gamafy watay, snqA o oy A ¥ fayr
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Fr #1§ AT A FY 1 gH THFC -
fea qadff & amd &« fagre &
Fhe 1 0 § | § ag o wigar g £
Far fagre & wvé gfyaae iz gom ar
aél ; A A, ar ¥4 g

SHRI KARTIK ORAON (Lohardaga) :
Picase allow me to puta very simple question. .
(Interruptions.)

awvfa gy : faa wre axedi &
A due & wig §, fad o= & ;@
qaE &1 Wt faar war )

st wifaw geiw : g8 fad o% famz
faar ard

awafa v : . & Frwl OF
fre gmr, &t fwT gadd o ot /YFT 2T

g |

AN HON. MEMBER : If you allow him,
you will have to allow others also.

SHRI KARTIK ORAON : It relates to the
+ development of nuclear energy in the country. .
(Interruptions.)

MR. CHAIRMAN: You know the pro-
cedure. I am calling the Prime Minister. Only
those four Members will be allowed to put
questions.

SHRI KARTIK ORAON: I am a design
engineer ; I have been associated with an
atomic power plant in the United Kingdom,
the biggest in the world, ***(Interruptions.)

. MR. CHAIRMAN: No, please. I cannot
allow this to go on record. The Prime Minister. .
(Interruptions.)

SHRIMATI INDIRA GANDHI: I must
say that I entirely agree with the hon. Member
that the provision for atomic energy is not
sufficient. But the hon. Member knows just as
awell as I do the finandial limitations under which
~¢ have to function.
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_ Itis a question of secing what item or what
programme is curtailed. In this process all
State plans are pruned ; and the Central plans
arc pruned ; the Minister of Education was
just saying how much his programmes have
been cut. So, thisis something about which
none of us can be happy. But we can only
enlarge these programmes if we can enlarge
our overall resources.

Iam sorry that some strong words were
used with regard to the Chairman of our
Atomic Energy Commission. Dr. Vikram
Sarabhai is a dedicated and knowledgeable
scientist and itis very unfair to say that he is
blocking the atomic energy prog in any-
way. On the coatrary, I think that he is
doing his utmost to go phead with it as fast as
posmsible. Dr. Bhabha was a very great scientist,
and it is true that he has left a void in our
scientific life. But if we do not have one
person to fill that void, I think the younger
scientists as a community are trying their best
to fll it.

SHRI M. L. SONDHI (New Delhi) : Dr.
Sarabhai—is he a nuclear scientist ?

SHRIMATT INDIRA GANDHI : Well, I
said that all of them are functioning together
to try and work.

SHRI KANWAR LAL GUPTA: He is
not a scientist at all. You ask him.

SHRIM. L. SONDHI : This is a point of
fact. We would like to know from the Prime
Minister.

SHRIMATI INDIRA GANDHI: The
other question asked was, whether we should
have an expert committee. The Atomic Ener-
gy Commission is such an expert body ; it is
in touch with expert bodies, the highest expert
bodies, all over the world. Therefore, it
would not be possible to have another expert
committee which could do more than this
Commission is doing. ([nterruption) Shri Shiva
Chandra Jha's question is covered by what I
have said about the budget.

# weeNot recorded.
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i erwr: 55 a9 a9 §
e

et §far ot : =@ gEe #
e agad s A war A &

it ware arw qea ;o qravaTé e
& wgr a1 5 gE 9T A gArA IO
WAy 29 CacATaT AgT FI&, TOFT 17
s gt gad Aaa &

siwat §fea wish < gw i feedt 3
WA FAR ag A Al M FT G E,
wasm AN s ag AE

ot wwT gt : o A9A ¥ w@ g &)

sirat feo oY @ st aseTAE
FWET FATFAI ITEAE |

According to the circumstances and the
needs of India, which is the top priority for
what has to be done first, these have always to
be considered. What is in the long-term
interests of the country has also to be consie
dered.

AN HON. MEMBER : Treaty.

SHRIMATI INDIRA GANDHI : The
NPT bans not only nuclear weapons but also
other nuclear devices, and therefore, one has
to keep this in view. But, as I said earlier,
the most important thing for us is to gather
knowledge about all these matters. That is the
only way in which we can go ahead. And as
you see, today we are getting knowledge from
other countries, and also help from other coun-
tries ; so much so, that the Indian component of
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reactor construction materiak which were
only 35 per cent for the Rana Pratap Sagar
reactor I, are now 78 per cent for the Madras
reactor. We are going ahead.

Much has been said about peaceful nuclear
explosion fn. other countries. I find from a
paper which I have that there are a great
many unknown factors. A great deal of infor-
mation on the properties of nuclear explosions
and in fact their effects relative to conventional

explosives must still be developed. This was

conbrmed by the e hed by the
Board of Governars of the IAEA after it dis-
d the findings of the commi

ed last year on the applications of nuclear ex-
plosion for peaceful purposes and the role of
the Agency in this matter.

The Board concluded that—

“In the light of the experimental status of
the technology, the Agency should
approach this subject on an evolution-
ary basis, devoting its attention initially
to the exchange and dissemination of
i tion."!

That is why, since this is still at an experi-
mental stage, I think it would not be wise for
us to go into it immediately, but as I said, we
should endeavour in every possible way to
gain knowledge and learn from the experi-
ments which other nations are undertaking, so
that we are ourselves placed in a better posi-
tion.

MR. CHAIRMAN : The House stands
adjourned till 11 A. M. tomorrow.

19.26 hrs.

The Lok Sabha then odjourned till Eleven of the
Clock on Tuesday, April 21, 1970/Vaisakha 1,
1892 (Saka), .



